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fitted at the Rabindra Rangshala, New
Delhi ;

(b) if so, the amount thereof ;

{c) whether any of these equipments
are manufactured in India; and

(d) if so, the reasons for importing
them from abroad in view of the tight
foreign exchange position at present ?

THE DEPUTY MINISTER IN THE
MINISTRY OF WORKS, HOUSING
AND SUPPLY (SARDAR IQBAL
SINGH) : (a) to (d) Information is be-
ing collected and will be laid on the
Table of the House.

FGRIEVANCES OF WORKERS OF NAMRUP
FERTILIZER PranT

950. SHRI G, BARBORA : Will the
Minister of PETROLEUM AND CHE-
MICALS be pleased to state:

(a) whether Government are aware
of the mounting discontentment
amongst the N. B, C. C, workers of
Namrup Fertilizer Plant; and

(h) if so, the reasons therefor and the
steps proposed to be taken by Govern-
ment in the matter ?

THE MINISTER OF STATE IN THE
MINISTRY OF PETROLEUM AND
CHEMICALS (SHRI K. RAGHURA.
MAIAH): (a) and (b) Enquiries made
by the Fertilizer Corporation of India
Ltd, from the N. B. C. C. reveal that
there is no serious discontentment
amongt their workers and that, in their
meeting held recently, they extended
whole-hearted cooperation to N.B.C.C.
management. Namrup N. B. C. C, wor-
kers’ Union is not yet one year old and
therefore, not recognised by their
management. However, representation
of N.B.O.C. Workers’ Urion is being
examined by N.B.O.C. and demands
met where genuine and possible.

t+Transferred from the 6th Decem-
ber, 1968. ..
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12 Noon
CALLING  ATTENTION TO A
MATTER OF URGENT PUBLIC
IMPORTANCE

Change in the Timings of the All Indig
Radio News Bulletins.

SHRI A. D. MANI (Madhya Pra-
desh) : Sir, I beg to call the attention
of the Minister of Information and
Broadcasting to the change in the tim-
ings of the All India Radioc news bulle-
tins and in particular giving precedence
to Hindi news bulletins over English
news bulletins in the mornings.

THE MINISTER OF INFORMATION
AND BROADCASTING (SHRI
K. K. SHAH) : Sir, from 8th of Decem-
ber, 2 English bulletins ie. 8°15 a.M.
and 9:00 p.M. and two Hindi bulletins
—8:00 aM. and 8-45 p.M. are relayed
by all stations of All India Radio. This
has been done in pursuance of the
policy of All India Radio to give equal
importance to Hindi and English bul-
letins. While taking a decision, it was
realised that there were two important
news bulletins ie. 800 aM. and
9:00 r.m. It was, therefore, decided
that one important bulletin should be
given to English and the other should
be given to Hindi. Accordingly 9-00
p.M. was kept for English and 8' 00 a.M.
was kept for Hindi.

SHRI A. D. MANI: Sir, while I
sincerely deplore the unfortunate agi-
tation which is in progress in the State
of Madras, since there is a lot of con-
fusion about this matter at least in
that State may I ask the Minister the
following questions :—

Formerly there was only one com-
pulsory Hindi news bulletin to be re-
layed from all stations of the All India
Radio. Now it has been made two very
understandably in pursuance of the
policy of giving both English and Hindi
the same position. Now, Sir, the hon.
Minister during his recent visit to
Madras in connection with the Madras
Mail centenary called on Mr. Anna-
durai who also spoke to him about this
matter. May I ask him what views did
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Mr. Annadurai express and whether
Mr. Annadurai was consulted in regard
to two Hiddi news bulletins being re-
layed by all stations of the All India
Radio ?

The second question I would like to
ask him is this. There is an active
Listeners Service Section in the All
India Radio. They get opinions from
listeners on the various programmes.
Was this the result of any urge on the
part of the listeners to have Hindi news
bulletins relayeq at 8 o’clock in the
morning to suit the convenience of per-
sons concerned? Sir, everybody has
got certain habits, Listening to 8
O’clock English news bulletin has been
a habit for over a long period of time.
Have people expressed any desire that
Hindi news bulletin should be relayed
at 8 O’clock in the mornings?

SHRI K. K. SHAH: My hon. friend
is clever enough to peep into the work-
ing of the minds of human beings but
1 go by facts; I go by a particular
policy. When I was asked to change
Akashvani to Vanoli a chain of re-
actions was started. When I accepted
Vanoli Nilayam the Hindi-speaking
people said, ‘Bring about a parity.
Even if you do not give more import-
ance to Hindi at least bring about a
parity’. And I could not resist it, In
spite of the fact that this was raised
in January it took me 12 months. All
this we have discussed and what was
fair, just and equitable has been done,
and I have no doubt that my friends in
the South also will appreciate this. I
am very happy to find this in The
Hindu of 14th December 1968. It
says:

“I cannot understand why anybody
should feel sore that the AIR Hindi
news broadcast comes before the
English broadcast.”

SHRI M. RUTHNASWAMY
(Madras) : Is this a letter to the edi-
tor ?

SHRI K. K. SHAH: Yes; a letter to
the editor by Mr, Nadodi. That it has
been published—and it has also been
digested—is of very great importance.
It says further:
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“On the other hand why should we
not feel happy that the Tamil news
bulletin comes first and then only the
Hindi news?”

So you see there are different points
of view and when these different points
of view are taken in a country with
diversity of opinions the only criterion
is to be honest and fair.

SHRI A. D. MANI : Sir, my second
question.

(A few hon. Members stood up)

SHRI A. D, MANI : Sir, I am allow-
ed to put two questions. I do not get
a chance in the question hour. At least
on my calling attention. . .

SHRT R. T. PARTHASARATHI
(Madras) : Sir, he has already put two
questions,

MR. CHAIRMAN : You have put a
question for clarification.

SHRI A. D, MANI: Sir, I have rais-
ed this issue, After all you allow
people to make speeches; I do not make
speeches; I only put questions. You
must allow me to put two questions.

MR. CHAIRMAN : All right.

SHRI A. D, MANI : Sir, may I ask
him what Mr. Annadurai told him in
Madras? He has not answered that
question of mine.

SHRI K. K. SHAH : Whatever talk
goes on between the Chief Minister and
myself I do not want my friend to
probe into it,

SHRI N. R. MUNISWAMY (Madras):
The relationship between the Centre
and the Madras Government is under-
standably cordial now and I want the
Central Government to strengthen this
cordiality rather than create any psy-
chological irritation by yielding a few
points to the Madras Government. The
Central Government, by yielding some
points, will never lose the game. 1
only want in these circumstances in-
stead of causing any psychological ir-
ritatlon to that part of the country
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where the question of language seems
to be

very sensitive—by nature
Madrasis are not very emotion-
al or sentimental but they are

very touchy and hypersensitive so
far as language js concerned— the All
India Radio should revert back to the
old timing because the present change
is neither warranted nor free from any
provocation or irritation. Instead of
causing such irritation I want that you
should help this non-Congress Govern-
ment to run very smoothly and for that
purpose I insist that the Central Gov-
ernment should restore the original
timing, After all this is only a small
thing and it is not going to matter
much. Just people going to college as
well as to offices want to hear the
English bulletin before they go out. It
is not a question of that particular
time ; after all it makes no difference,
but people would like to hear the bul-
letin before they go out. So I request
the Government: let us have the
status quo restored and see that the
Chief Minister, Mr. Annadurai who is
physically weak now having just come
back after a serious operation, does not
have any further trouble there. Let us
restore the old timings.

SHRI K. K. SHAH : Sir, our rela-
tionship with Madras State and Madras
Government has been built up because
both of wus have appreciated each
other’s point of view and is aimed at
finding out truth, justice and fair play.
I am sure after hearing my arguments
the Madras Government would appre-
ciate them. We have made it a habit
between us that whatever is correct
should be accepted and that is how we
have built up our relationship.

SHRI R. T. PARTHASARATHY :
Mr, Chairman, Sir, I would like {o have
two clarifications from the hon.
Minister. First he referred to the
question of parity between Hindi and
English, I for one would certainly con-
cede that if Hindi should have 10
bulletins English should have only two.
I will have no objection to that but
considering the way of life in our
country, particularly in South India
people are accustomed for the last 27
years to hearing the English news at
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8 O’clock. If the hon. Minister desires
to give precedence to Hindi, let him
have it at 7.45 aAM. Why should he
disturb the English bulletin ? People
going to offices, workers, students and
others would like fo hear this English
bulletin at 8:00 aM. and at 2:00 p.m.
in the evening. The parity should be
not in the point of time; he may not
have parity about the number of broad-
casts. I would like the hon. Minister
to clarify this.

The second point, Mr. Chairman, is
with regard to the timing of the
announcement of the changeover. He
said from January to December he has
peen working hard,

Certainly they have known that from
1964 and 1965 the anti-Hindi agitation
has been prevalent in the months of
November and December and I do not
know how the Minister could blind
himself to the fact that every time the
educational institutions are closed down,
Thoughtlessly and  feverishly the
Madras Government, ineffective as
they are in maintaining law and order,
have closed down the entire educatio-
nal institutions. Is this the great divi-
dend which the Government of India,
through the Information and Broad-
casting Ministry, should pay to the
Madras people ? Why should it not be
time after the holidays, if they wanted
to have it? In the meantime, he
should revert to the old timing, so that
law and order could be restored in
Madras.

SHRI K. K. SHAH: I give equal
importance to the habits of both South
and North. Therefore. when I disturb
their timing, they have to put up with

it, because both should enjoy equal
importance. I am sure South also
understands encugh that when they

accommodate them. they should accom-
modate them and it is the spirit of
accommodation that has brought about
the relationship. I am very glad that
in yesterday's ‘“Mail” an article has
appeared where they have said some-
thing about the change of time. I hope
my hon. friend will read that leader
in which it is said that it is a minor
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reason for the closing down of schools
and colleges. There are many other
reasons into which I hope he will look.

SHRI LOKANATH MISRA (Orissa):

Why did the hon. Minister want to
effect the change at this particular
time ? He talked about some pressure

from the pro-Hindi circles . .

SHR] B. K. P. SINHA (Bihar) : Not
pressure but demand of reason.

SHRI LOKANATH MISRA : De-
mand, persuasion or whatever else it
is. I never found there was any de-
mand, any pressure, any persuasion on
the floor of both Houses of Parliament,
There was no demonstrative demand.
If he has any other source of demand,
I do not know. I do not know of pres-
sures. At least there was no visible
demand in both Hoyses of Parliament.
I do not know whether he got a suffi-
cient number of demands from the
listeners or whether he got a sufficient
number of demands from both Houses
of Parliament. I do not think even the
pro-Hindi people made any demand for
this particular change. I find it has
created a great amount of stir in South
India. Is this how the Information and
Broadcasting Ministry going to help in
the national integration? This un-
necessary bother. this unnecessary
trouble, this unnecessary stir and chaos
in the South could have been avoided,
The hon. Minister should not have, at
thi- particular point of time, introduc-
ed this change and there was no need
for the change.

SHRI K. K. SHAH : My hon. friend
has tried to read into something which
is his own mental make-up. Some-
times something has to be done. Whe-
never it is done, you say that it is not
the proper time, because you want to
utilise it for political purposes, I have
explained that this has been going on
from January, 1968 and in spite of
hearing that answer if my hon. friend
tries to find fault with me as to why
December has been particularly chosen,
then I can also ask him a question as
to why particularly he has chosen to
criticise this change, which is just and
fair. These questions can be asked.
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SHRI LOKANATH MISRA : Is that
any answer ?

SHRI MULKA GOVINDA REDDY
(Mysore) : I would like to know from
the Minister whether he had any con-
sultations with non-Hindi speaking
Governments with regard to the change
of timings of All India Radio broad-
casts and, if so, what were the re-
actions of the non-Hindi speaking
Governments.

SHRI K. K. SHAH: When I carry
on talks and put forward my point of
view and try to understand my friend’s
opposite point of view, I hope that will
be a matter between us and my hon.
friend will not ask me about that,

SHRI MULKA GOVINDA REDDY :
No, no. This is a matter concerning
Parliament and we are interested to
know what were the reactions. It can-
not be a confidential matter to be dealt
with only by the Minister and the
Chief Minister of a particular State.

SHRI K. K. SHAH : The talk bet-
ween me and the Chief Minister is
confidential.

SHRI MULKA GOVINDA REDDY :
We are not asking that. We are ask-
ing you what were the reactions of the
State Governments, This is a public
issue.

SHRI K. K. SHAH. Whatever talks
I have between me and my colleagues
or between a Chief Minister and my-
self at the State level, I hope you will
not force me to disclose.

MR. CHAIRMAN : He is asking
about the State Government, the re.
action of the State Government.

SHRI K. K, SHAH: I have given
my point of view. He has told me his
point of view. Now, he will think about
my point of view and he will let me
know.

SHRIMATI YASHODA REDDY
(Andhra Pradesh) : Though I do not
always agree with Mr. Misra, 1 must
tell the hon. Minister that, in spite of



4337 Calling aftention to a matter

the fact that the Minister said that
there has been a sort of demand from
early 1968, I think this has been a sort
of very undiplomatic move at least in
respect of South India, I should say
tactless. It is better. You will excuse
me if T just give the background. At
least in South India, in our States, in
non-Hindi States students’ discipline
has been much bettar than in the North
and for a change they have settled
down. Now, unexpectedly and unwar-
rantedly the situation is that there is
this subtle irritation of trying to put
Hindi bulletins before English. Perso-
nally I must tell the Minister that I
do not care much, but if they really
wanted to have the Hindi bulletin
earlier, they could have done it without
any change in the English timing. They
should have keot 8 o’clock in the
morning and 9 o'clock in the evening
They could have given priority to
Hindi, but why should they change the
English timing? It has hurt the
people angd it makes us feel, in spite of
all the assurances, that it is a sort ¢f
subtle priority for Hindi or a subtle
introduction of Hindi as a more impor-
tant or the important language of
India, when there is a feeling in India
that both should be given an equal
opportunity and not force Hindi, which
is going to do greater damage. But
you keep on doing such things.

(Interruptions.)

SHRI B. K. P. SINHA : We should
also get some chance to speak.

SHRI K. K. SHAH : It is not the
timing or it is not the irritation, It is
the habit of exploiting innocent situa-
tic:as, whick has uuluckily become the
bane of public life . . .

SHRIMATI YASHODA REDDY :
Why do you give scope ?

SHRI K. ¥ SHAH: May I point
out to the hon. Member that when the
demand for changing *“‘Akashvani” into
“Vanoli” was taken up and 1 accepted
it. without finding the reactions in the
North, that was a very good thing? At
that time she did not come to me rais-
ing that. ..
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SHRIMATI YASHODA REDDY :
Certainly the minority should be taken
care of.

SHRI K. K. SHAH : She did not talk
about any irritation or agitation about
it. At least where a thing is fair, I
hope Members of Parliament will not
look at it either from the point of view
of North or from the point of view of
South, but they will look at it from
the point of view of the country. That
is the only way of solving this ques-
tion.

st FrSAE (ITT GIW) ¢ ;T OA
At St & o9 " g gFTT A Wl
a5 fgera § & aft 9w gzegE
a=dr ata @y qr famr fEey & 78 gu
ff 37 arq A1 w7 awdt § ¢ afx afgarg
A & A UF FIH Fo Fo WE T HTWT
fat S dfggr @ oAwT F AEA R
ST FTA WINT FT a1 & IaOF FT0 3!
fe<ht & ma soelr @ wHAr €, feedt
ga® g ot sEsl gfaam, 197 71 g
¥ IWF A § 1 T GHIT AR TH
garm mx frmre w9 5 fed =9
gAfed § 3APT T FT QT A 2139
ferrer wT & @A w7 & &9 fg=<r &
ga7 8 YT uF-aAT oSt F1 §wWa
g | 7 gag 8 A T S{uSy A AT qY
JU FTT G AT T 1 T Y T @r
g, 9% 7T gAT | Y WY Ag gAWA [
FAT THIT T AT TT AT FAT . . .

Wt Fe¢ ige (ITT 9IW) UK AT
a1 w3, AR T 1T Y FF2, F1E ATTHT
R |

(Interruption.)

sfradt amz; TS ;o FES ogAw &

gMTT 17 F T AT FEA |

Y AWMATAN : A-FET-ANT TR gy
w1 fear st 1T ST Y F1 uF-geT-AT
cigw fagr e U Ay rAr, SAeTEE
Y 9TFAT FT TAFIAF TOTAC B NIT
#1 gTHY W@I Y 7
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st ®o &o Wi : § [AT § E FF
grar § vsArEosd & e oarg .
FogEm § ®AT A FE FE A&
¥ oft &F FET AT § Hifw wed §
o fd fam wrs wrg arg ¥ 91w/
AN FH gy o argar € fF A =R
frd o * |

sy CRAEN ¢ G FT qwg TR

DR. (MRS) MANGLADEVI TAL-
WAR (Rajasthan) : I would like to
state that everybody in this House and
outside and all over India want to have
ful) ang friendly relations with the
South, especially with Madras or
Tamil Nadu, and we are willing to do
everything, but this is suc™
matter that we must learn to adjust
ourselves to others point of view. We
have to learn to see the other points
of view. The English bulletins are not
reduced either in size or in quantum
or in timing or in their content. Only
once in 24 hours instead of at 8 am.
it is broadcast at 8.15. The people in
Tamil Nadu listen more to Tamil bulle-
tins than they do to English because
they say they want only Tamil and
English is their subsidiary language.
Therefore, if Tamil bulletins are there
and if English bulletins are alsg there,
and if there is a little change in tim-
ing, I think we could expect our
brothers and sisters in Tamil Nadu to
adjust to the point of view of other
people.

SHRI THILLAI VILLALAN
(Madras) : The change of time is not
only a question of a particular depart.
ment. It nvolves a question of lan-
guage priority and also language pre-
judices. I am very sorry to note that
our hon. Minister quotes a letter in a
newspaper or an article in a newspaper
as a yardstick for knowing the opinion
of a particular State, that too after
meeting the Chief Minister of that
State. 1 am really sorry for that. The
vpinion of that State has been already
established by the process of demo-
cracy in February 1967 general elec-
tions. Even after that we do not go
by letters written in a newspaper by
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individuals or an article in our papers.
Definitely they have shown their opi-
nion that “we are not for Hindi and
we are for our own regional language
and English”, In that area you want
to change a particular programme in
the A. I. R. If a change is needed,
have you got any representation from
the people in order to explain this?
I want to bring another matter to the
kind notice of the hon. Minister. From
the same State, from the area of Tiru-
chy, from Muslims a representation
has been sent to the hon. Minister say-
ing that in the month of Ramzan they
want a change of programme in the
All India Radio. It has been totally
rejected. After representation from
the people it has been rejected, but
here without any representation from
anybody it has been changed. What is
the reason behind that? Why have
you changed it without any represen.-
tation ? When the Government has
made this suo motu, what is the reason
or what is the motive behind that ?

MR, CHAIRMAN : You put the ques-
tion for clarification.

SHR]I THILLAI VILLALAN : Be-
fore clarification, I want to clarify to
the Minister also the position in our
State. So, I want to know from the
hon, Minister whether a note of pro-
test from the Government of Tamil
Nadu has been received by the Gov-
ernment or not. If so, what is the re-
action thereto, of the Government?
Will they send their own dec.sion to
the State Government?

SHRI K. K. SHAH: To me the
whole of India is equal. Therefore,
any representation, whether it is from
the South or whether it is from the
North, whether it is from the East or
West, deserves equal consideration.
From the question put by my hon.
friend only representation from the
South seems to worry him. To me
what worries is representation from
the whole of India. Therefore, I can-
not agree with him.

SHRI MULKA GOVINDA REDDY :
Why don’t you give all the facts ?

SHRI K. K. SHAH : I have given.
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PAPERS LAID ON THE TABLE

ANNULL Rerort AND ACCOUNTS
(1967-68) oF THE LiFt INSURANCE COR-
PORATION OF INDIA AND RELAND PAPER

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI
K. C. PANT) : Sir, I beg to lay on the
Table. under section 29 of the Life
Insurance Corporation Act, 1956, a
copy of the Annual Report and Ac-
counts of the Life Insurance Corpora-
tion of India for the year ended the
31st March, 1968, together with the
Auditors Report on the Accounts.
[Placed in Library. See No. LT-2693/
68.1

NOTIFICATION OF UTTAR PRADESH
GOVERNMENT UNDER U. P, Sares Tax
AcT, 1948, AND RELATED PAPER

SHRI K. C. PANT . Sir, I also beg
to lay on the Table a copy of the Gov-
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ernment of Uttar Pradesh Notification
No. S. T, 3686/X-1008(56)-67, dated the
15th November, 1968 (in English and
Hindi), under sub-section (3) of sec-
tion 3A of the U. P. Sales Tax Act,
1948, together with a statement giving
reasons for delay in laving the Notifi-
cation. [Placed in Library. See No.
LT-2598/68.]

I. Tue CeENTRAL EXCisE (EIGHTEENTH
AMENDMENT) RULES, 1968.

II. THE CENTRAL ExCisg (NINETEENTH
AMENDMENT) RULES, 1968.

I1I. Tee CENTRAL ExCISE (TWENTIETH
AMENDMENT) RuULEs, 1968.

SHRI K, C. PANT : Sir, I also beg
to lay on the Table a copy each of
the following Notifications (in English)
of the Ministry of Finance (Department
of Revenue and Insurance), under sec-
tion 38 of the Central Excises and Salt
Act, 1944 . —

(i) Notification G. S. R. No. 2089,
dated the 23rd November, 1968. pub-
lishing the Central Excise (Eigh-
teenth Amendment) Rules, 1968,

(ii) Notification G. S. R, No. 2091,
dated the 30th November, 1968, pub-
lishing the Central Excise (Nine-
teenth Amendment) Rules, 1968.

(iii) Notification G. S. R. No. 2102,
dated the 30th November, 1968, pub-
lishing the Central Excise (Twentieth
Amendment) Rules, 1968.

[Placed in Library. See No. LT-
68 for (i) to (iii).]

MINISTRY OF FINANCE (DEPARTMENT
oF REVENUE AND INSURANCE) NOTIFICA-
TIONS

SHRI K. C. PANT :
to lay on the Table :

Sir, I also beg

(a) A copy of the Ministry of Finance
(Department of Revenue and Insur-
ance) Notification G. S. R. No. 2125,
dated the 7th December, 1968 (in
English), publishing a corrigendum to
Government Notification G. 8. R. No.
2019, dated the 16th November, 1968.



